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HQ File RLA File Lic.No/Date:06 10039182 Deler
:01/83/050/0009 1/AM20/ :06/24/040/0001 1/AM20/ 08.05.2019 Date:14.08.2019

Decision :The Committee considered the case as per apenda and decided that in
compliance with the Policy Circular No.0S(RE-2013)/2019-2014 dated 14.08.2013 and
Policy Circular No. 12/2015-2020 dated 28.08.2018, Regional Authorities (RAs)
concerned may examine for redemption the advance authorization (whether issued under
Para 4.07 o HBP or otherwise) based on the Sample Analysis Report (SAR) fumished by
Spice Board. Cochin. Further decided that applicant may also take up the matter with RA
concerned. Ilence, the case is disposed ol

Case No.:123/2/83- Party Name: INDOGULY Meet No/Date:4/83- Status:Case

ALC1/2019 CROPSCIENCES LIMITED  ALCI2019 Deferred
14,08.2019

HQ File RLA File Lic.No/Datc:0510410527 Defer

[0 [/83/050/00096/AM20/ :05/23/040/00034/AM20/ 08.052019 Date:11.092019

Decision :[ ctier 1ssued to firm. Hard Copy awaited.

Case No.:112/2/83- Party Name:MATANG! Meel No/Date:4/83- Status:

ALCI/2019 INDUSTRIES LL.P ALCL/2019 Approved
14.08.2019

HQ File RILA File Lic.No/Date:0810145257 Defer

0 1/83/050/00085/AM20/ 08/24/040/00582/AM 19/ 10.05.2019 Daie:14.08.2019

Decision : [he Committee considered the case as per agenda and decided to
ratify the norms as applied for

Case No.:42/4/83-ALC1/2019  Party Name:GSP CROP Meet No/Date:4/83- Status:Case
SCIENCE PVT, LTD. ALCI/2019 Rejected
14.08.2019
@IQ File RLA File Lic.No/Date:08 10145258 Defer Date:
:01/83/050/00279/AM20/ :08/24/040/00043/AM20/ 10.05.2019
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Decision :[.ctier issucd to firm. Hard Copy awaited

Case No.:144/2/83- Party Name:UNIQUE Mecet No/Date:d/83 Status:Case

ALC12019 INDUSTRIES ALCI2019 Deferred
14.08.2019

HQ File RLA File Lic No/Date:24 10042748 Defer

:01/83/050/001 1 T/AMZ0/ 24/24/040/00065/AM 19/ 13.05.2019 Date:11.09.2019

Decision :Hard copy received. File sent to DPITT.

Case No.:125/2/83- Party Name: LINCON Mecet No/Date:d/83- Status:Case

ALCL2019 POLYMERS PVT LTD ALCL2019 Deferred
14.08.2019

HQ File RLA File Lic.No/Date:0810145272 Defer

:01/83/050/00098/AM20/ -08/24/040/00052/AM20/ 14.05.2019 Dawe:11.09.2019
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Case No0.:268/1/83-

ALC1/2019

HQ File

:01/83/050/01100/AM 19/

Decision :
Export
[tem

HEEL
REPAIR
CREAM K+

(a]
(8]
o

CRACKED

Qty

10.000kg

|

Party Name:RECKITT

BENCKISER

HEALTHCARE INDIA

PRIVATE LIMITED

RLA File
:05/24/040/00504/AM

lmpori [tem

1129159090
2 | 34049090
3| 33029090
4 135040099

5 |29362810

6 | 34021900

27129090

7

8 29054400 |
9 | 15050090
10 34021900

11 | 27129010

|
1
34021900

13 | 34021300

ALCI1/2019
14.08.2019

Meet No/Date:4/83-

Lic.No/Date:0510408882

19/ 12.12.2018

TEGOSOFT DO
(Decyl oleate)
DEHYMULS F
DRAGOSANTOL
100 (Bisabolol)
CYNERGY TK
VITAMIN E
ACETATE
(Tocopheryl

Acetate)

Xiameter
PMX200 Silicone
Fluid 100CS
(Dimethicone DC-
200. 100 ¢St)
Paraffin Wax 60-
63

Drieline PF
Lanolin (EP-USP)
D-PANTHENOL
USP

WHITE PET
JELLY BP (White
Soft Paraffin)
CARBOPOIL. -
Ultrez 10
(Carbomer Ultrez
10)

Euxyl K340

Qty

905.0

1007.0 |

10.20
10.20

10.20

905.0

204.0

10.20
510.0

71.40

1 500.00

35.00

100.00

F &)

Status:
Approved

Defer
Date:14.08.2019
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RA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms

Committee.




